
LIST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF May  2026

COURT DISTRICT CASE TYPE CASE NO.

1 CENTRAL 301 Sec-9 25.02.2026 9212190624 20.04.2026

2 CENTRAL NIL

3 CENTRAL NIL

4 CENTRAL NIL

5 CENTRAL NIL

6 CENTRAL NIL

7 CENTRAL NIL

8 CENTRAL NIL

9 CENTRAL NIL

10 CENTRAL NIL

SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

MS. NEELOFER ABIDA PERVEEN 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

OMP(I) 
COMM- 
242/2026

TATA CAPITAL LTD. VS 
BALJEET SINGH

SUNIL 
SEHRAW
AT

DELHILAW
YERS76@G
MAIL.COM

SH. RAJESH KUMAR GOEL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

MS. DEVENDER KUMAR SHARMA, 
DISTRICT JUDGE, COMMERCIAL 
COURT-03

MS ANIL KUMAR SISODIA, 
DISTRICT JUDGE, COMMERCIAL  
COURT-04

SH. MANOJ KUMAR DISTRICT 
JUDGE (COMMERCIAL COURT)-05

SH. RAM LAL MEENA,  DJ COMM-
06 TIS HAZRI COURT CENTRAL 
DELHI

MS. REKHA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

SH. RAMESH KUMAR -II DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ANIL ANTIL, DISTRICT JUDGE, 
COMMERCIAL COURT-09

SH. AJAY PANDEY, DISTRICT 
JUDGE, COMMERCIAL COURT



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

11 CENTRAL NIL

12 CENTRAL NIL

13 CENTRAL NIL

14 WEST NIL

15 WEST 25-03-2026 SHRI RAM FINANCE VS SONUMANOJ KUMAR9811133644 24-03-2026

OMP(I) COMM 724/202609-04-2026 SHRI RAM FINANCE VS SONUMANOJ KUMAR9811133644 08-04-2026

25-03-2026 SHRI RAM FINANCE VS SONUMANOJ KUMAR9811133644 24-03-2026

16 WEST NIL

17 WEST NIL

18 WEST NIL

SH. MUKESH KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. LAL SINGH, DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAKESH PANDIT, DISTRICT 
JUDGE, COMMERCIAL COURT

SH. ASHUTOSH KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. PREETI AGARWAL GUPTA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-02

OMP(I) 
COMM 
705/2026

NOT 
MENTIONE
D

NOT 
MENTIONE
D

OMP(I) 
COMM 
704/2026

NOT 
MENTIONE
D

SH. RAGHUBIR SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)-03

SH. SANJEEV AGGARWAL, 
DISTRICT JUDGE (COMMERCIAL 
COURT)

SH. RAJ KUMAR TRIPATHI, 
DISTRICT JUDGE (COMMERCIAL 
COURT)



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

19 WEST NIL

20 NEW DELHI NIL

21 NEW DELHI 25 CS – COMM 371 / 2025 14.05.026 9818558690 14.05.2026

22 NEW DELHI NIL

23 SOUTH NIL

24 SOUTH Commercial 08.05.2026 9958872981 22.05.2026

Commercial 17.04.2026 9811997661 03.07.2026

Commercial 27.04.2026 9910068903 08.07.2026

Commercial 04.05.2026 9811884579 21.07.2026

Commercial 23.04.2026 9811740125 03.07.2026

SH. PRASHANT KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. PULASTYA PARAMCHALA, 
DISTRICT JUDGE (COMMERCIAL 
COURT)-01

SH. SANJAY KHANAGWAL 
DISTRICT JUDGE (COMMERCIAL 
COURT)

TEJ RAM DHARAM 
PAL  VS.  P. V. 

PRODUCTS

SHAILEN 
BHATIA

MS. DEEPALI SHARMA, DISTRICT 
JUDGE (COMMERCIAL COURT)-03 

SH. NARESH KUMAR MALHOTRA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 

Block-I

EX (COMM) 
42/2024

HITESH VERMA VS 
NAYATI HEALTHCARE 

& RESEARCH

RUPESH 
TYAGI

rupesh@rple
galindia.com

6, New 
Court 

Block-I

EX COMM 
AWARD BY 
ARB COMM 

43/2026

KOTAK MAHINDRA 
BANK LTD VS NISHA 

PARNWAL

DEEPJYO
T SINGH

deepjyot.sing
h@yahoo.co
mn

6, New 
Court 

Block-I

CS (COMM) 
234/2026

VISIONLAND CO LTD 
VS EASTERN 

HERITAGE PVT LTD

GIRISH 
KUMAR 

SHARMA

GIRISH8.SH
ARMA@SAR
LAWPARTN
ERS.COM

6, New 
Court 

Block-I

CS (COMM) 
245/2026

CANARA BANK VS M/S 
KHANDELWAL 

TRADERS & ORS

NIHARIK
A RAI

adv.niharika
rai1109@gm
ail.com

6, New 
Court 

Block-I

OMP (I) 
(COMM) 

1640/2026

HDFC BANK LTD VS 
RANVEER SINGH

AJAY 
UPPAL

virtuous.peo
ple@gmail.c
om



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

24 SOUTH

Commercial 23.03.2026 8860851165 13.07.2026

Commercial 23.04.2026 9870117154 01.07.2026

Commercial 23.04.2026 9870117154 01.07..2026

Commercial 26/09/2025 9958726491 09.07.2026

Commercial 28.04.2026 9582628330 05.06.2026

Commercial 12.05.2026 S GOEL 9810100554 23.07.2026

Commercial 07.01.2026 9958031223 16.07.2026

Commercial 12.05.2026 9873347330 24.07.2026

Commercial 21.05.2026 7007162922 03.06.2026

Commercial 15.05.2026 9999976632 15.07.2026

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 

Block-I

CS (COMM) 
151/2026

RONGEN & CO VS 
PANACEA INSTITUTE 

OF RADIOLOGY & 
MEDICAL SERVICES

SANJAY 
YADAV

sanjay.yadav.
law11@gmail
.com

6, New 
Court 

Block-I

CS (COMM) 
222/2026

DEVKI DEVI 
FOUNDATION VS 

NISHA RANI

SANJEEV 
SARASWA

T

sanjeev.saras
wat@questle
galpartners.c
om

6, New 
Court 

Block-I

CS (COMM) 
223/2026

MAX HEALTHCARE 
INSTITUTE LTD VS 
ABHINESH SINGH

SANJEEV 
SARASWA

T

sanjeev.saras
wat@questle
galpartners.c
om

6, New 
Court 

Block-I

CS (COMM) 
447/2025

YETI KNOWLEDGE 
PARTNERS LLP  Vs  SAI 

GENERAL 
ENGINEERING 

WORKS

RACHIT 
DEVGUN(

P),

jangraadvoca
te@gmail.co
m

6, New 
Court 

Block-I

EX (COMM) 
65/2026

SHWETA SINGHAL VS 
BINDU

ASHU 
RALHAN

arlegal266@
gmail.com

6, New 
Court 

Block-I

CS (COMM) 
260/2026

KAPOOR SONS & CO 
VS STATE BANK OF 

INDIA & ORS

s.goel6@yah
oo.com

6, New 
Court 

Block-I

CS (COMM) 
11/2026

M/S APPLY PIE LLP VS 
M/S CLOUDFLARE 

INDIA PVT LTD

RAJ 
KUMAR

rajadvocate1
985@gmail.c
om

6, New 
Court 

Block-I

EX. COMM 
AWARD BY 
ARB COMM 

65/2026

AXIS BANK LTD VS 
UTKARSH SHARMA

MAYANK 
MAHAJA

N(P),

mayank_ma
hajan05@ya
hoo.com

6, New 
Court 

Block-I

OMP (I) 
(COMM) 

1792/2026

M/S VEER AUTOLINKS 
VS EICHER MOTORS & 

ORS

UTKARSH 
BHATT

advutkarshb
hatt@gmail.c
om

6, New 
Court 

Block-I

CS (COMM) 
269/2026

DEVKI DEVI 
FOUNDATION VS MD 
FIROZ KHAN & ANR

VINOD 
KUMAR

VINOD411@
GMAIL.COM



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

24 SOUTH

Commercial 20.05.2026 9871777769 30.07.2026

Commercial 26.05.2026 9811306559 29.05.2026

Commercial 16.04.2026 9810359500 04.08.2026

Commercial 26.05.2026 9310804503 06.06.2026

Commercial 25.05.2026 9953139325 28.07.2026

Commercial 22.01.2026 9599553147 17.07.2026

25 SH. SANDEEP YADAV SOUTH NIL

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL COURT)

6, New 
Court 

Block-I

CS (COMM) 
281/2026

PANKAJ GROVER VS 
M/S BLUE SAPPHIRE 

HEALTHCARE PVT 
LTD

ANKUR 
AGGARW

AL

ocean.laws@
gmail.com

6, New 
Court 

Block-I

OMP (I) 
(COMM) 

1819/2026

IIFL HOME FINANCE 
LTD VS TRUHOME 

FINANCE LTD

NIRAJ 
KUMAR

NIRAJKUM
AR1976@G
MAIL.COM

6, New 
Court 

Block-I

CS (COMM) 
210/2026

TEAM COMPUTERS 
PRIVATE TLD VS RI 
INDUSTRIES & ANR

GAURAV 
CHAUDH

ARY

gauravchoud
hary.321@g
mail.com

6, New 
Court 

Block-I

OMP (MISC) 
(COMM) 
8/2026

NOUS BRAND 
SOLUTIONS PVT LTD 

VS RAHEJA 
DEVELOPERS LTD

RAVINDR
A NATH 

PRATEEK

ravi5882@g
mail.com

6, New 
Court 

Block-I

CS (COMM) 
296/2025

ASHANK GUPTA VS 
MANISH GAUR

SHUBHA
M GUPTA

shubhamgup
taadvocate@
gmail.com

6, New 
Court 

Block-I

  Execution 
(Comm.)/10

/2026

Vijay Kumar Vs Dedicon 
Engineering Pvt Ltd

PAWAN 
KUMAR

KUMARADV
OCATEPAW
AN@GMAIL.
COM



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH Commercial 06.04.2022 02.05.2026

Commercial 29-04-2026 9971547353 02.05.2026

Commercial 31-01-2026 9650682928 04.05.2026

Commercial 07-04-2026 7455023130 04.05.2026

Commercial 24-01-2026 9250950582 05.05.2026

Commercial 27-03-2026 9810900834 15.05.2026

Commercial 30-04-2026 15.05.2026

Commercial 30-03-2026 9997979363 16.05.2026

Commercial 18-07-2022 9810652956 19.05.2026

Commercial 24-03-2026 7042286270 20.05.2026

SH. SUDESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

29, New 
Court 

Block-II

CS (COMM.) 
230/2022

ASICS CORPORATION  
VS  ASHOK KUMAR 

AND ORS.

SUDARSH
AN 

KUMAR 
BANSAL

9599800364, 
9871088498

unitedip@un
itedipr.com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/16

71/2026

CURATURE 
VENTURES PRIVATE 

LIMITED Vs EQUIMAX 
VENTURES AND ANR

Ashim 
Shridhar

ashimshridh
ar@gmail.co
m

29, New 
Court 

Block-II

CS 
(COMM)/69

/2026

ASICS CORPORATION 
Vs ASHOK KUMAR 

AND ORS

Shravan 
Bansal(P),

unitedmark
@unitedand
united.com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/14

31/2026

YES BANK LTD Vs 
ROOPAK BATRA

ANANJAY 
SINGH(P),

asaplegaland
advocates@g
mail.com

29, New 
Court 

Block-II

CS 
(COMM)/50

/2026

SURESH CHAND 
TIWARI  Vs  CLASSIC 

CONSTRUCTION 
COMPANY

Markande
y  

Gupta(P),

markandeyg
upta@yahoo.
co.in

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

48/2026

CNH INDUSTRIAL 
CAPITAL (INDIA) PVT 

LTD Vs KHAMISHA 
KHAN AND ANR

SAGAR 
AGGARW

AL

areness@are
nesslaw.com

29, New 
Court 

Block-II

CS 
(COMM)/24

1/2026

M/S DESIGN OBJECTS 
Vs SOVITRON 

INTERIORS PRIVATE 
LIMITED AND ORS

Sanjeev 
Sinha(P),

9350680089, 
7428314365

sanjeevg717
@gmail.com

29, New 
Court 

Block-II

CS 
(COMM)/16

8/2026

SIEMENS EDA (SALES 
AND SERVICES) PVT 

LTD Vs STERLITE 
TECHNOLOGIES 

LIMITED

Gurjas 
Singh  

Narula(P),

gurjasnarula
adv@gmail.c
om

29, New 
Court 

Block-II

CS (COMM.) 
417/2022

M/S R. K. GUPTA AND 
ASSOCIATES AND 

ANR.  VS M/S 
PRISTINE 

PUBLICATIONS PVT. 
LTD.  

C. M. 
GOYAL

cmgoyaladvo
cate@gmail.c
om

29, New 
Court 

Block-II

CS 
(COMM)/15

5/2026

SMALL FARMERS 
AGRI BUSINESS 

CONSORTIUM Vs M/S 
OM UDYOG AND ANR

Dr. Puran 
Chand

advdrpc1948
@gmail.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 16-03-2026 9311917029 21.05.2026

Commercial 20-05-2026 9911354578 21.05.2026

Commercial 02-04-2026 22.05.2026

Commercial 02-04-2026 22.05.2026

Commercial 22-05-2026 23.05.2026

Commercial 30-03-2026 9958726491 25.05.2026

Commercial 30-03-2026 9958726491 25.05.2026

Commercial 30-03-2026 9958726491 25.05.2026

Commercial 29-04-2026 7042286270 25.05.2026

Commercial 29-04-2026 9910721966 25.05.2026

SH. SUDESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

29, New 
Court 

Block-II

OMP (I) 
(COMM)/11

80/2026

CNH INDUSTRIAL 
CAPITAL INDIA PVT 

LTD Vs PK PRADHAN 
CO

SAGAR 
AGGARW

AL

legal6@ironc
ladlawindia.c
om

29, New 
Court 

Block-II

OMP (I) 
(COMM)/17

81/2026

M/S FINGROW 
CAPITAL PVT LTD Vs 

M/S ASHOK 
INDUSTRIES AND ORS

JITENDR
A KUMAR 
SINGH(P),

jkschauhan
@rediffmail.
com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/13

35/2026

AXIS BANK LTD Vs 
MOTI RAM

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw@
gmail.com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/13

39/2026

AXIS BANK LTD Vs 
NARAYAN SINGH

Sunita 
Singh(P),

9871040589, 
8920586266

indolexlaw@
gmail.com

29, New 
Court 

Block-II

CS 
(COMM)/28

7/2026

M/S NARAIN 
INFRATECH Vs VIKAS 
BANSAL (SOLE PROP 

OF M/S VIKAS 
BANSAL)

august 
kumar 
rai(P),

9582682915, 
8146458551

raiaugust8@
gmail.com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

76/2026

M/S PIRAMAL 
FINANCE LIMITED Vs 

MANISH KUMAR

RAJESH 
JANGRA(

P),

jangraadvoca
te@gamil.co
m

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

86/2026

M/S PIRAMAL 
FINANCE LIMITED Vs 

LALIT SHARMA

RAJESH 
JANGRA(

P),

jangraadvoca
te@gamil.co
m

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

87/2026

M/S PIRAMAL 
FINANCE LIMITED Vs 

MUKESH KUMAR

RAJESH 
JANGRA(

P),

jangraadvoca
te@gamil.co
m

29, New 
Court 

Block-II

CS 
(COMM)/23

9/2026

SMALL FARMERS 
AGRIBUSINESS 

CONSORTIUM Vs M/S 
SUVARNA RICE 

INDUSTRIES AND ANR

Dr. Puran 
Chand

advdrpc1948
@gmail.com

29, New 
Court 

Block-II

CS 
(COMM)/23

8/2026

HETTICH INDIA PVT 
LTD Vs M/S 

CHAUDHARY 
PLYWOOD

RUPAM 
KUMARI(

P),

rka.advocate
s@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

26 SOUTH

Commercial 30-03-2026 9811306559 26.05.2026

Commercial 30-03-2026 9811306559 26.05.2026

Commercial 30-03-2026 9811306559 26.05.2026

Commercial 30-03-2026 9811306559 26.05.2026

Commercial 22-04-2026 8851161726 26.05.2026

Commercial 09-04-2026 26.05.2026

Commercial 10-04-2026 26.05.2026

Commercial 30-10-2025 26.05.2026

Commercial 09-04-2026 7455023130 29.05.2026

Commercial 24-04-2026 7535066000 29.05.2026

SH. SUDESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

80/2026

AXIS BANK LTD Vs 
ARSAD

Niraj 
Kumar(P),

nirajkumar1
976@gmail.c
om

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

81/2026

AXIS BANK LTD Vs 
KAUSHALYA  TIWARI

Niraj 
Kumar(P),

nirajkumar1
976@gmail.c
om

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

79/2026

AXIS BANK LTD Vs 
KAMLESH STONE 

CRUSHER

Niraj 
Kumar(P),

nirajkumar1
976@gmail.c
om

29, New 
Court 

Block-II

OMP (I) 
(COMM)/12

78/2026

AXIS BANK LTD Vs 
SUNIL  KUMAR

Niraj 
Kumar(P),

nirajkumar1
976@gmail.c
om

29, New 
Court 

Block-II

CS 
(COMM)/21

8/2026

M/s ASIAN PAINTS 
LTD Vs M/S STAARGLO 

DIGITAL 
TECHNOLOGIES LLP 
(Through its Director 

Manish Dutta)

Aranya 
Moulick(P)

,

aranya.mouli
ck@moulickl
awoffice.com

29, New 
Court 

Block-II

CS 
(COMM)/19

4/2026

M/S AMAN TRAVELS 
LTD Vs M/S SUPERB 
TRAVEL DESIRE PVT 

LTD AND ORS

Vikrant 
Hudda(P), 

Mukesh 
Hooda

9990969164, 
9818068521

hoodamukes
hadv@gmail.
com

29, New 
Court 

Block-II

CS 
(COMM)/19

6/2026

M/S AMAN TRAVELS 
LTD Vs ROHIT 

MALPANI

Vikrant 
Hudda(P), 

Mukesh 
Hooda

9990969164, 
9818068521

hoodamukes
hadv@gmail.
com

29, New 
Court 

Block-II

CS 
(COMM)/49

5/2025

BANK OF 
MAHARASHTRA  Vs  
HARJINDER KAUR

KADAMBI
NI 

KUMAR 
MUDGIL(

P),

7838821105, 
9871226784

kkmudgil29
@gmail.com

29, New 
Court 

Block-II

OMP (I) 
(COMM)/14

91/2026

PIRAMAL CAPITAL 
AND HOUSING 

FINANCE LIMITED Vs 
JAY MUKESHBHAI 

DEVMURARI

ANANJAY 
SINGH(P),

asaplegaland
advocates@g
mail.com

29, New 
Court 

Block-II

CS 
(COMM)/22

4/2026

SMALL FARMERS 
AGRI-BUSINESS 
CONSORTIUM Vs 

CHAMARTI LAKSHMI 
(SOLE PROP OF M/S V5 

AGRO FOODS)

Shantanu 
Garg

delhi@mahe
shwariandco.
com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

27 SOUTH Commercial 24-12-2025 8510005604 05-05-2026

28 NIL

29 14 Commercial Suit 26.04.2024 N/A N/A 23.05.2026

30 SH. VRINDA KUMARI NIL

31 SOUTH-EAST 21 02-05-2026 9871558892 --

04-05-2026 9891920235 --

05-05-2026 9811600007 --

06-05-2026 9810343732 --

06-05-2026 9711968186 --

07-05-2026 9810404147 --

SH. LOKESH KUMAR SHARMA, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

40, New 
Court 

Block-II

CS (COMM) 
574/2025

M/S GREAT GALLIAN 
VENTURE VS M/S 

EVERGOOD LEASING

NAGEND
RA 

PRATAP 
SINGH

npsinghanda
ssociates@g
mail.com

MS RAVINDER BEDI, DISTRICT 
JUDGE(COMMERCIAL COURT)

SOUTH-
EAST

SH. LALIT KUMAR 
LD. DJ COMM-02, DJ-COMM-2, 
SAKET COURTS, NEW DELHI.

SOUTH-
EAST

CS/COMM/
3818/2024

BHUSHAN DEALMARK 
VS. MATRI SHAKTI

HIMANSH
U GARG

SOUTH-
EAST

DR. RAKESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/35

9/2026

SHRI NISHANT SURI 
PROPRIETOR OF M/S 

BASANT 
ENTERPRISES Vs SHRI 

BHAVESH KUMAR 
ARORA AND ANR

Ms. Pooja 
Shrisvasta

va(P),

pujakavisaxe
na@gmail.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/36

0/2026

Mr Jasmaal Sandhu Vs 
Harminder Singh 

Chadha

Rishi K 
Awasthi(P)

,

rishikawasthi
@yahoo.co.i
n

COMMERCIAL 
SUIT

CS 
(COMM)/36

6/2026

BEC CONDUITS PVT 
LTD Vs M/S CK 

CONSTRUCTIONS 
INDIA PRIVATE 

LIMITED

SAAKAAR  
SARDANA

(P),

saakaar@saa
kaarsardana.
com

EXECUTION 
PETITION

EXECUTIO
N 

(COMM)/13
9/2026

STATE BANK OF INDIA 
Vs SH PREM DASS

Apurwa(P)
,

ksingh1123@
rediffmail.co
m

EXECUTION 
PETITION

EXECUTIO
N 

(COMM)/14
1/2026

JASLEEN KAUR AND 
ANR Vs BA LOGICS 
PVT LTD AND ANR

JUJHAR 
SINGH(P),

jujharsingha
dvocate@gm
ail.com

COMMERCIAL 
SUIT

CS 
(COMM)/37

8/2026

Harish Chand Sharma 
and Anr Vs Vandana 

Malhotra Proprietor M/s 
 Siyaram Enterprise

Satish 
Choudhary

(P),

sanjaychhabr
a1@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 SOUTH-EAST

08-05-2026 9582802087 --

13-05-2026 9868113796 --

13-05-2026 7827867679 --

13-05-2026 9718591657 --

13-05-2026 8826677580 --

14-05-2026 9811867909 --

15-05-2026 9891146454 --

15-05-2026 9891146454 --

15-05-2026 9312131464 --

16-05-2026 9811510274 --

DR. RAKESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

COMMERCIAL 
SUIT

CS 
(COMM)/38

2/2026

M/S OKHLA 
ENTERPRENUERS 

ASSOCIATION REGD 
THROUGH ITS 

SECRETARY Vs MR 
SUNIL CHAUDHARY

KARAN 
ARORA(P)

,

akgoelubel@
gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/39

1/2026

UCO BANK Vs Ms 
SAFIYA SIDDIQUI

BINAY 
KUMAR 

MISHRA(
P),

BKMDELHI
@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/39

0/2026

M/s E3 PANEL 
INDUSTRIES Vs M/s 
ATHRV PLYWOODS 
PRIVATE LIMITED 

(Through its Directors)

Nancy 
Jain(P),

E3LEGAL@
GMAIL.COM

EXECUTION 
PETITION

EXECUTIO
N 

(COMM)/14
5/2026

SAHIL GARG Vs M/S 
VOCATIONAL 

EDUCATION SOCIETY 
AND ANR

ANKIT 
GUPTA(P)

,

manbhar.mit
tal@gravitasl
egal.co.in

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP 
(COMM)/28

/2026

OMAXE LIMITED Vs 
AANCHAL JAIN AND 

ANR

Adv Wazid 
Hasan(P),

anair0089@
gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/40

2/2026

M/s United Glass 
Company Vs Shri Brahm 
Shakti Prince Beverages 

Private Limited

Rohan 
Rohatgi(P)

,

rohanr@rsle
gal.in

MISC. 
APPLICATION

Misc 
DJ/645/202

6

M/S VIKASH PIPES 
INDUSTRIES Vs 
ANAND JYOTI 
INDUSTRIES

Sonu 
Vivek(P),

mohdbabara
dv@gmail.co
m

MISC. 
APPLICATION

Misc 
DJ/644/202

6

M/S GURU KIRPA 
HOME APPLIANCE Vs 

ANAND JYOTI 
INDUSTRIES

Sonu 
Vivek(P),

mohdbabara
dv@gmail.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/40

3/2026

MOHD TANVEER 
KHAN Vs M/s PROMEP 
QOTRAC PVT LTD AND 

ORS

S.K. 
Chaursia 

(P),

sanjaychaurs
ia.13@gmail.
com

COMMERCIAL 
SUIT

CS 
(COMM)/40

4/2026

M/S BHAGWATI 
EMBROIDERY HOUSE 

Vs MAGNOLIA 
MARTINIQUE 

CLOTHING PRIVATE 
LIMITED

Payal 
Oberoi(P),

advocatepay
aloberio@gm
ail.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 SOUTH-EAST

19-05-2026 997t89t788 --

20-05-2026 9999865757 --

21-05-2026 8178710036 --

21-05-2026 9810134864 --

22-05-2026 9899641617 --

22-05-2026 9811554435 --

23-05-2026 9870563366 --

26-05-2026 9953154353 --

26-05-2026 8368180177 --

26-05-2026 7838737001 --

DR. RAKESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP (I) 
(COMM)/10

2/2026

CARS24 FINANCIAL 
SERVICES PVT LTD Vs 

RABI CHAURASIA

Rahul  
Chauhan(P

),

INFO@AUA
LEGAL.COM

EXECUTION 
PETITION

ExCOMM - 
Award by 

Arb 
Comm/85/2

026

UNION OF INDIA Vs 
M/S OCTAVIUS TEA 

AND INDUSTRIES LTD

RAJESH 
KUMAR 

REXWAL(
P),

rajeshkumar
rexwal@gma
il.com

COMMERCIAL 
SUIT

CS 
(COMM)/47

8/2026

M/S MR WHITE 
HOSPITALITY 

SERVICES (THROUGH 
ITS PROPRIETOR) SH 
RAMNEET SINGH Vs 
M/S YASHAIL HOTEL 
(EARLIER RADISSON 

BLUE HARIDWAR)

Gulshan 
Kumar(P),

rsf.gulshanga
utam@gmail
.com

COMMERCIAL 
SUIT

CS 
(COMM)/42

1/2026

M/S RAINBOW 
DIGITAL SERVICES 

PVT LTD Vs SHRI 
ASHOK KUMAR 

GUPTA AND ORS

Sameer 
Dewan(P),

sameerdewa
n123@rediff
mail.com

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP MISC 
(COMM)/11/

2026

M/S MOONDROP 
CHEMINEERS 

PRIVATE LIMITED Vs 
M/S CO-OPERATIVE 
COMPANY LIMITED

Jaspreet 
Singh(P),

office@jsbas
sociates.in

COMMERCIAL 
SUIT

CS 
(COMM)/42

6/2026

M/S ADVANCED 
SPORTS  

TECHNOLOGIES LLP 
Vs SH SAURAV 

MISHRA

MANAV 
KUMAR 
DIVYA 

KUMAR

vkumar@kan
dkassociates.
in

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP (I) 
(COMM)/10

6/2026

Mr Pranay Bahl and Ors 
Vs Mr Jawahar Sehgal 

and Ors

Anantika 
Singh(P),

ananttika@s
araiadvocacy
.com

COMMERCIAL 
SUIT

CS 
(COMM)/44

1/2026

BANK OF BARODA Vs 
MS PS MEDIA 
ENTERPRISES

Sumeet 
Anand(P),

sumeetanan
d.adv@gmail
.com

COMMERCIAL 
SUIT

CS 
(COMM)/44

2/2026

MANMACHINE CAR 
CARE PVT LTD Vs MR 
MOHD MAHABOOB 
PASHA PROP M/S 

BABA ELECTRICAL 
AND CIVIL WORKS

Sonu 
Vivek(P),

shweta.tiwari
@manmachi
necarcare.co
m

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP (I) 
(COMM)/10

9/2026

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs MOHD 

VASEEM

RIT 
ARORA(P)

,

ritarora91@g
mail.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

31 SOUTH-EAST

26-05-2026 7838737001 --

26-05-2026 7838737001 --

29-05-2026 9999605495 --

30-05-2026 8368180177 --

30-05-2026 9312046733 --

30-05-2026 9871343259 --

30-05-2026 9971987624 --

30-05-2026 9971987624 --

32 MS. NEELAM SINGH NIL

33 NIL

DR. RAKESH KUMAR, DISTRICT 
JUDGE(COMMERCIAL COURT)

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP (I) 
(COMM)/11

0/2026

CARS 24 FINANCIAL 
SERVICES PRIVATE 

LIMITED Vs KARANJIT 
SINGH

RIT 
ARORA(P)

,

ritarora91@g
mail.com

ARBITRATION 
AND 

CONCIALIATION 
ACT

OMP (I) 
(COMM)/111

/2026

CARS 24 FINANCIAL 
SERVICES PRIVATE 
LIMITED Vs Ayyub 

Khan

RIT 
ARORA(P)

,

ritarora91@g
mail.com

COMMERCIAL 
SUIT

CS 
(COMM)/44

4/2026

M/S UNILINE ENERGY 
SYSTEM PVT LTD Vs 

SMT SIMRAN

SANCHIT 
GOYAL(P)

,

ADVSANCHI
TGOYAL@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/45

8/2026

Manmachine Car Care 
Pvt Ltd Vs Rohan 
Sadana and Anr 
Partners Rohche 

Automative LLP V

Sonu 
Vivek(P),

shweta.tiwari
@manmachi
necarcare.co
m

COMMERCIAL 
SUIT

CS 
(COMM)/45

7/2026

MOHIT SHARMA Vs 
JYOTI NIRANJAN 

SRIVASTAV

rajendra 
yadav(P),

yadavrazen@
gmail.com

COMMERCIAL 
SUIT

CS 
(COMM)/44

9/2026

PALLADIUM SAFETY 
SOLUTIONS PVT LTD 
Vs M/S JK EXIM PVT 

LTD (Through 
Directors)

Sheepali 
Patial(P),

VINEETMU
DGAL@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/44

8/2026

NOBLE CO OPERATIVE 
BANK LTD Vs M/S VH 
ENGINEERS (Through 

its Proprietor Mr 
Abhilash Chandra Garg)

GOVIND 
BHARDW

AJ(P),

GVLAWHOU
SE@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/44

7/2026

NOBLE CO OPERATIVE 
BANK LTD Vs M/S 

ANM INFRA PROJECTS 
PVT LTD

GOVIND 
BHARDW

AJ(P),

GVLAWHOU
SE@GMAIL.
COM

SOUTH-
EAST

MS. NEERA BHARIHOKE, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

34 30 CS (comm) 229/2026 01.04.2026 7607040002 30.05.2026

CS (comm) 321/2026 24.04.2026 9811667443 10.08.2026

CS (comm) 325/2026 25.04.2026 7015807331 17.07.2026

CS (comm) 116/2026 10.02.2026 9540009991 25.05.2026

CS (comm) 1086/2025 23.12.2025 9971839717 25.05.2026

CS (comm) 92/2026 03.02.2026 9811105127 04.06.2026

CS (comm) 1013/2025 09.12.2025 8527274542 15.05.2026

CS (comm) 57/2026 21.01.2026 7015807331 21.07.2026

CS (comm) 377/2026 06.05.2026 8390227354 15.07.2026

CS (comm) 376/2026 06.05.2026 9643680913 16.07.2026

SH. TARUN SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL COURT)

SOUTH-
EAST

State Bank of India Vs 
Saeed Ahmad 

Sh. 
Harshit 
Thaeja 

harshittharej
a.adv@gmail
.com

Capco India Vs Om 
Shreeji Electro 

Sh. Sonu 
Singh 

bharatsareen
@yahoo.in

State Bank of India Vs 
Uma Sabarwal 

Sh Sonu 
Vivek 

rohitvakeel77
@gmail.com

Union Bank of India Vs 
Vijay 

Sh Sunil 
Chaudhary 

Advlalitkuma
r5100@gmai
l.com

Union Bank of India Vs 
Sunita 

Priyam 
Agrawal

advpriyamag
rawal@gmail
.com

M/S APS FOREX 
SERVICES Pvt. Ltd Vs 

SANJIVANI 
CORPORATE PARK 
DEVELOPERS LTD

Ms Parul 
Sharma 

ADVOCATE
DELHI@GM
AIL.COM

TWENTY FOUR SECURE SERVICES PRIVATE LIMITED THROUGH ITS AR MR SIVAM Vs ROLTA PRIVATE LIMITED

Aayush 
Kumar

aayush@rvsl
egal.in

State Bank of India Vs 
Hem Raj

Rohit 
Kumar 

rohitvakeel17
7@gmail.co
m

Canara Bank Vs 
Abhishek Kumar 

DEEPANJ
AL 

CHOUDH
ARY

dcepanjalch
@gmail.com

State Bank of India Vs 
Nagender Chand Das 

RANI 
BHARDW

AJ

rbhardwajass
ociate@gmai
l.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

34

CS (comm) 375/2026 06.05.2026 9711925013 23.07.2026

OMP (comm) 52/2025 04.08.2025 9350188064 04.07.2026

CS (comm) 385/2026 08.05.2026 ASHISH 9811215280 24.07.2026

Misc (DJ) 282/2026 25.02.2026 8288879130 02.06.2026

CS (comm) 532/2022 28.05.2022 98100 28877 27.08.2026

CS (comm) 427/2026 22.05.2026 RIKHIL 8820019997 29.07.2026

OMP (comm) 31/2026 20.05.2026 9810910312 05.08.2026

CS (comm) 428/2026 22.05.2026 SANJAY 9873479585 24.07.2026

CS (comm) 331/2026 27.04.2026 8510005604 04.08.2026

OMP(I) (comm) 105/2026 22.05.2026 9811105891 08.06.2026

SH. TARUN SAHRAWAT, DISTRICT 
JUDGE(COMMERCIAL COURT)

SOUTH-
EAST

PASHUPATI ROAD CARRIER Vs SAVBRI INTERNATIONAL PVT. LTD

DHEERE
NDRA 
SINGH

advdheernde
ra@gmail.co
m

The Mother Dairy 
Employee CGHS Vs 

Balaji Projects 

Sh 
Medhansh
u Tripathi

medhanshu
@yahoo.co.i
n

 MS HUKAM CHAND 
GUPTA FABRICS 

PRIVATE LIMITED Vs 
ABHISHEK @ 

ABHISHEK SONI

upadhayayla
wchambers
@gmail.com

ISSGF India Pvt. Ltd. Vs 
Lloyd Insulations India 

Aman 
Bajaj

amanbajaj@
akrandassoci
ates.in

Uflex Ltd. Vs M/s 
Nazma Exports 

Sh. Sunil 
Kumar 

lawyersinc@
rediffmail.co
m

Kalpuraksh Technology 
Pvt Ltd Vs S R 

Computech Pvt Ltd. 

rikhilkumar0
09@gmailc.o
m

FIITJEE LTD Vs 
MOHINDER PAL 

KAMBOJ

MUKESH 
M GOEL

officeofrglaw
zgmail.com

ARM INFOSERVE 
INDIA PVT LTD Vs 
ARVIND KUMAR

ssclawfirm@
gmail.com

BIHARIJI ISPAT 
UDYOG LIMITED Vs 
EXTREME MOTORS 

LLP

NAGEND
RA 

PRATAP 
SINGH 

ngsinghanda
ssociates@g
mail.com

AMIRSONS 
SCAFFOLDING PVT 
LTD Vs KARAAYA 
CONSTRUCTION

GURSAT 
SINGH

gursat@gsvle
gal.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

35 NIL

36 EAST NIL

37 EAST NIL

38 CS (COMM) 32/2026 08-04-2026 06-05-2026

---do---- CS (COMM) 36/2026 21-04-2026 - - 06-05-2026

---do---- CS (COMM) 38/2026 25-04-2026 9811045845 06-05-2026

---do---- OMP (COMM) 01/2026 05-05-2026 - - 14-05-2026

---do---- MISC DJ 215/2026 02-05-2026 8527900653 15-05-2026

---do---- MISC DJ 216/2026 02-05-2026 8527900653 15-05-2026

---do---- CS (COMM) 40/2026 11-05-2026 9868249232 15-05-2026

MS VEENA RANI, DISTRICT 
JUDGE(COMMERCIAL COURT)

SOUTH-
EAST

SH. DEVENDER KUMAR, DISTRICT 
JUDGE (COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, DISTRICT 
JUDGE (COMMERCIAL COURT)

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building 

KKD

STANDARD TRADERS 
Vs REEKOMED 
HEALTH CARE

GULSHAN 
KUMAR

989115888, 
8076955090 

gulshanshar
ma1974@gm
ail.com

RAJENDRAPRASAD Vs 
HIMASHU SHARMA 

ALIAS AASHU 
SHARMA

RECEIVE
D BY WAY 

OF 
TRANSFE

R

NATHMAL VERMA Vs 
NISWA ENGG. 

SOLUTIONS INDIA 
PVT LTD

SUMIT 
GUPTA 

advsumitgup
ta07@gmail.
com

M/S DELTA 
COMPUTER Vs TATA 

CAPITAL

PRAMOD 
TRIPATHI 

RK ENTERPRISES Vs 
SAMI ENTERPRISES

AMIT 
MISHRA

amitmishraa
dvocatemsla
wfirm@gmai
l.com

SAMI ENTERPRISES Vs 
RK ENTERPRISES

AMIT 
MISHRA

amitmishraa
dvocatemsla
wfirm@gmai
l.com

STATE BANK OF INDIA 
Vs AKBAR

KAMAL 
MEHTA 

kamal77meh
ta@gmail.co
m



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

38

---do---- CS (COMM) 41/2026 11-05-2026 18-05-2026

---do---- CS (COMM) 33/2026 09-04-2026 9891177354 19-05-2026

---do---- CS (COMM) 34/2026 09-04-2026 L K TYAGI - 19-05-2026

---do---- CS (COMM) 35/2026 18-04-2026 19-05-2026

---do---- CS (COMM) 39/2026 07-05-2026 20-05-2026

---do---- CS (COMM) 48/2026 23-05-2026 9910568669 29-05-2026

---do---- CS (COMM) 49/2026 23-05-2026 9910568669 29-05-2026

---do---- CS (COMM) 47/2026 20-05-2026 9953198936 29-05-2026

39 SHAHDARA CS (COMM)/61/202602.02.2026 9716868829 11.05.2026

CS (COMM)/105/202621.02.2026 MS. ANITA SHARMA9811181737 07.05.2026

SH. GORAKH NATH PANDEY, 
DISTRICT JUDGE (COMMERCIAL)-
01

NORTH-
EAST

BIMAL KUMAR 
DAFTARY Vs M V 
MATKETING AND 

SALES PVT LTD

PANKAJ 
KUMAR 

SRIVASTA
VA

9871807789, 
9582774498

lawyerpankaj
.com@gamai
l.com

RAKESH VERMA Vs 
PRANESH KUMAR 

JAIN

KUNWAR 
NAGEND

RA

kunwar.nage
ndra@gmail.
com

NANDAN SINGH Vs 
KISHAN SWAROOP

9891435340, 
9891102750

SAMRAT PACKAGING 
Vs RN FAUCETS PVT 

LTD

KAPIL 
CHAUDH

ARY

9555424269, 
9313838370

kapilchaudh
ary9555@gm
ail.com

KOTAK MAHINDRA 
BANK LIMITED Vs 
DEEPAK KUMAR

MAHIP 
DATTA 

PARASHA
R

9911481624, 
8233119499

mahipdatta
@gmail.com

BANK OF BARODA Vs 
PURAN SINGH 

CHAUHAN

UMESH 
JOSHI

advumeshjos
hi@gmail.co
m

BANK OF BARODA Vs 
ANJALI CHAUHAN

UMESH 
JOSHI

advumeshjos
hi@gmail.co
m

PS GRAPHICS INDIA 
PRIVATE LIMITED Vs 
MR SHANKER DAYAL 

TIWARI

AMIT 
KUMAR 
SINGH 

advamitsing
hbunty@gm
ail.com

SH. PRITAM SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

M/S JAI AMBAY 
READYMADE 
GARMENTS VS RAJIV 
KUMAR KHERIA

SH. 
ADITYA 
VERMA

jainmohitadv
ocate@gmail
.com

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

AYUSH GOYAL VS 
NARESH KUMAR 
VERMA

advocateanit
a312@gmail.
com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

39 SHAHDARA

CS (COMM)/668/202526.11.2025 9811215075 04.05.2026

CS (COMM)/672/202529.11.2025 9818365842 13.05.2026

40 SHAHDARA ROOM NO 208 CS COMM/214/202616-04-2026 9811506867 pslegal.org 01-04-2026

ROOM NO 208 CS COMM/170/202628-03-2026 9910568669 02-05-2026

ROOM NO 208 CS COMM/183/202604-04-2026 9650677902 04-05-2026

ROOM NO 208 CS COMM/177/202602-04-2026 9599043045 04-05-2026

ROOM NO 208 CS COMM/200/202610-04-2026 9899832019 04-05-2026

ROOM NO 208 CS COMM/110/202623-02-2026 9810567556 06-05-2026

ROOM NO 208 CS COMM/198/202609-04-2026 ANEJA 959931015 08-05-2026

ROOM NO 208 CS COMM/582/202504-10-2025 9205496159 12-05-2026

SH. PRITAM SINGH, DISTRICT 
JUDGE (COMMERCIAL COURT)

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

M/S PIONEER PAINTS 
PVT LTD VS KULMEET 
KAUR OBEROI

SH. 
DINESH 
KUMAR

dineshadv19
65@gmail.co
m

301, New 
Court 
Building, 
KKD/Delh
i

CS 
(COMMERCIAL)

PRIYANKA 
BHATNAGAR VS 
MAMTA SHARMA & 
ORS

SH. 
SARAVJE
ET SINGH

arendra@gm
ail.com

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

COMMERCIAL 
CIVIL

ARVIND KUMAR 
RASTOGI Vs M/S JAI 
BHOLE GARMENTS

Aditya 
Parolia

COMMERCIAL 
CIVIL

Bank of Baroda Vs 
Sanjay

Umesh 
Joshi

advumeshjos
hi@gmail.co
m

COMMERCIAL 
CIVIL

RAVI KHURANA Vs 
SAKSHAT MADAN

Sidhant 
Dhingra

sidhantdhing
ra@advocate
sidhantdhing
ra.com

COMMERCIAL 
CIVIL

MS GALAXY NON 
WOVEN THROUGH ITS 

PARTNER ASHWINI 
THUKRAL Vs NASIR 

AHMED PROPRIETOR 
OF ZUBIA DESIGNS

Archit 
Singhal

legal@sigmal
egal.in

COMMERCIAL 
CIVIL

Crown Fabrics Vs 
Minnie Choice

TUSHAR 
SHARMA

tusharsharm
a.adv@gmail
.com

COMMERCIAL 
CIVIL

M/S BRIJBIHARI 
CONCAST PVT LTD 

THROUGH ITS 
DIRECTOR/A R SH 

RAJIV AGARWAL Vs 
M/S SIMRIDHI 

SPONGE LIMITED 
THROUGH ITS 

DIRECTOR/AR MR 
DHARMENDER 

KUMAR

ASHISH 
CHAUDH

ARY

rakhichoudh
ary593@gma
il.com

COMMERCIAL 
CIVIL

SURESH VIJ Vs HAIR 
MASTER SALON 

PRIVATE LIMITED 
THROUGH ITS 

DIRECTOR, ASHISH 
BATRA

raneja@anej
aandaneja.co
m

COMMERCIAL 
CIVIL

NS INTERIOR 
CONTRACTS PVT LTD  
Vs  MISTER SCOTCH 

CO

SANDEEP 
CHOUDH
ARY(P),

zishanalamsi
ddqui@gmai
l.com



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

40 SHAHDARA

ROOM NO 208 CS COMM/12/202609-01-2026 9968466963 13-05-2026

ROOM NO 208 OMP /8/202614-03-2026 9810038239 18-05-2026

ROOM NO 208 CS COMM/98/202618-02-2026 9650333602 20-05-2026

ROOM NO 208 CS COMM/144/202612-03-2026 9999930291 21-05-2026

ROOM NO 208 CS COMM/186/202606-04-2026 9811767893 21-05-2026

ROOM NO 208 CS COMM/272/202618-05-2026 9910568669 29/05/2026

ROOM NO 208 ARB.(COMM)04/202606-04-2026 9958760086 26/05/2026

41 SHAHDARA CS (COMMERCIAL ) 11.04.2026 9810169432 05.05.2026

CS (COMMERCIAL ) 04.05.2026 7000041067 06.05.2026

CS (COMMERCIAL ) 11.05.2026 SATISH KUMAR9811053833 14.05.2026

MS. KIRAN BANSAL, DISTRICT 
JUDGE, (COMMERCIAL COURT)

COMMERCIAL 
CIVIL

VLK ASSOCIATES PVT 
LTD Vs SHARIF 

AHMAD

MANISH 
KUMAR

aormanishku
mar@gmail.c
om

COMMERCIAL 
CIVIL

MS VP REALTORS PVT 
LTD Vs Samman Capital 
Ltd formerly known as 

Indiabulls Housing 
Finance Ltd

DINESH 
KUMAR 
GUPTA

info@sndlaw
yers.com

COMMERCIAL 
CIVIL

LDD Bioscience Pvt Ltd 
Vs Gupta Homeo 
Pharmacy

BHAVYAA 
BHARDW
AJ

legal@indial
awpartners.c
om

COMMERCIAL 
CIVIL

Nishant Jain Vs Vijay 
Arora

Ankush 
Yadav

advocateank
ushyadav@g
mail.com

COMMERCIAL 
CIVIL

SANJAY NAHAR Vs 
NARENDER KUMAR 

JAIN

ROBIN 
BAISOYA

advrobinbais
oya17@gmail
.com

COMMERCIAL 
CIVIL

Bank of Baroda 
Vs Rajesh Kumar

Umesh 
Joshi

advocateume
shjoshi2005
@gmail.com

COMMERCIAL 
CIVIL

Shri lndresh Kumar 
Yadav Vs Ms Bajaj 

Finance Ltd

ABHAY 
PANDEY

advocateabh
aypandey@g
mail.com

SH. SANJAY SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL COURT

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
204/2026

M/S CRYSTAL 
GRAPHICS VS M/S 
GRIN GRAPHICS

VIJAY 
KUMAR 
GOEL

advvijaykum
ar@gmail.co
m

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
241/2026

PUNJAB NATIONAL 
BANK VS AMIT 
SOLANKI

JYOTI 
GAUTAM

jyoti_gautam
2010@yahoo
.com

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
253/2026

FOXTECH MECH 
ENGINEERS PVT LTD 
VS J C AUTOMATION 
LLP

officesatishk
adv@gmail.c
om



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

41 SHAHDARA

CS (COMMERCIAL ) 12.05.2026 VIJAY KUMAR GOEL8368965219 20.05.2026

CS (COMMERCIAL ) 15.05.2026 9818539988 20.05.2026

CS (COMMERCIAL ) 20.05.2026 ANIL KUMAR SINGH9810288424 22.05.2026

CS (COMMERCIAL ) 20.05.2026 RISHI RAJ SHARMA9650140864 25.05.2026

CS (COMMERCIAL ) 04.04.2026 9811263109 29.05.2026S

26.05.2026 ARUN UPADHYAY9045375818 29.05.2026S

42 SHAHDARA NIL

43 NIL

44 NIL

45 NORTH NIL

SH. SANJAY SHARMA-II, DISTRICT 
JUDGE, COMMERCIAL COURT

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
257/2026

RAJESH TAYAL VS 
SDUDHANNYA GHOSH

vijaykumarg
oel@gmail.c
om

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
265/2026

SURESH JAIN VS ANIL 
DHINGRA

PADAM K 
KHANNA

padamkumar
khanna@gm
ail.com

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
276/2026

BARBARIKA TEX FAB 
VS MANSI

anilsinghand 
company@g
mail.com

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
275/2026

HITKARY PHARMACY 
INDIA VS SSG

rarylegal@g
mail.com

303, New 
Court 
Building, 
KKD/Delh
i

CS(COMM) 
185/2026

GURINDER SINGH VS 
M/S PET TRADERS & 
ANR

N K 
RATHI

nkrathiadv@
yahoo.com

CS(COMM) 
292/2026

STATE BANK OF INDIA 
VS M/S RUPAM SALES 
CORPORATION

advarunupad
hyay@gmail.
com

SH. PAWAN KUMAR MATTO DJ 
(COMM-04)

SH. DEVENDER KUMAR JANGALA, 
DISTRICT JUDGE, COMMERCIAL 
COURT

NORTH-
WEST

SH.VINOD YADAV, DISTRICT 
JUDGE, (COMMERCIAL COURT)

NORTH-
WEST

SH. JAGDISH KUMAR, DISTRICT 
JUDGE, COMMERCIAL COURT



COURT DISTRICT CASE TYPE CASE NO.SR.
NO.

COURT 
ROOM

DATE OF 
REGISTRATIO
N

PETITIONER NAME VS 
RESPONDENT NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF 
ELECTRONIC 
SERVICE OF 
PROCESS

46 NORTH NIL

47 603 02-05-2026 7042312792 18.05.2026

603 04-05-2026 9999093893 16.05.2026

603 12-05-2026 9891539006 25.05.2026

48 NIL

49 NIL

50 NIL

TOTAL 154

SH. SHAILENDER MALIK, 
DISTRICT JUDGE(COMMERCIAL 
COURT)

SH. RAJ KUMAR, DISTRICT JUDGE 
(COMMERCIAL COURT-01

SOUTH 
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/26

5/2026

MR RAHUL DEV (PROP 
OF GTB PLASTOLOGY) 

Vs MR SACHIN 
MUNJAL

JAGRITI 
JAIN(P),

lawfirm@un
solvedlegal.c
om

COMMERCIAL 
ARBITRATION

CS 
(COMM)/27

3/2026

PUMA SE Vs ASHOK 
KUMAR

Gautam  
Bhasin(P),

eludication.l
egal@outloo
k.com

COMMERCIAL 
SUIT

CS 
(COMM)/29

7/2026

VINOD TIWARI Vs 
PUSHPA RAI

RUPESH 
KUMAR 

MISHRA(
P),

sandmthz@g
mail.com

SH. BALWANT RAI BANSAL, 
DISTRICT JDUGE, COMMERCIAL 
COURT-02

SOUTH 
WEST

SH. GAUTAM MANAN, DISTRICT 
JUDGE, COMMERCIAL COURT-03

SOUTH 
WEST

SH. AJAY GULATI-I, DISTRICT 
JUDGE, COMMERCIAL COURT-04

SOUTH 
WEST
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